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CRIGINAL APPLIGATION NO. 246/97

1l Union of Indie through
Chief General Msenager T),

East U,P.Circle, Lucknow.

2, Divisional Engineer(T),
Mirzapur,
3, Subdivisional Officer(Telegraph),

g e S SR R 0 B AR B SR SRAIR 5 [ Jpetitioners

C/A Sri 4, Sthalkar

Versus

., Rem Vinod Psl s/o Rem Dular pal,
r/o C/O Hinc Mazdoor Sabha, U.P.,
140/132, Johnstongunj, a&llehcbad,
2, Presiding Officer, Ceﬁtral Incustricl
Tribuné lecumelsélour court,

ORDER (ORAL) .

By Hon'ble Mr, 3, Dds Guplec ol

This application arises out of an order
deted 19,6,1996 passed by the Lebour Court, It hés since
been decided by the Hon'ble Supreme court that metlers
arising out of the order by the Latour court &ére no

cognizable by this Tribunal,

This application, therefore, is not méine
- 4.

ainable before this Tribunal énc the same is disgosed

this orcer, howevcr, shall

of acecrodincly. Nothing¢ in
precluce the applicents from seeking remedicl measures
or redre:sal of grievance be ore the appropraite lecal

forum, if so acdvised, P2, (-
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